
IM THE CEIMTRAL AOniNlSTRATIUE TRIBU;\IAL
PRINCIPAL^.NCH

OA 1765/92
RA 5^93

' RA 2T52/97

with

OA 1071/94
OA 2243/94

Nbu Delhi th^ the .Wh-day-of-N^^

Hon.'blQ Sot.Laksh'roXiSwaminathan,-Pteffte (3)
Hon*bl'e Shri K.fluthukumar, ftember VA)

OA 17&S/92 r
RA 55/93' . .
PIA 2152/97

B.P.Bindal and others

CNcne for the appLicantsXj
:. Uso

Union of India and Ora.

(By.Advocafce Shri K«R«3achdava )

OA 1071/94

Sh.G.3- Gopalakrishnan,
Executive Engineer (Retd.)
>Sh»B.Toyadakar,
Super intend ing Engines r(Retd.)
3h.R.L.Uahi, /o \
Superintending Engineer (Retd./

Sh.P1.5» Bhatti, /o . \
Superintending Engineer(Retd./

3h.3»y .Jalapathij
Suparin tending Engineer (Retd.)
Sh.U.O. Gupta
Superintending Engineer
Sh.K.Racnanujam
Superintending Engineer

(Address for service
C/O K.Ramanujam, 763/Sec.lU,
R.K.Purara, .Meu Delhi)

(None for the applicants )
Vs,

1,Direct or t^neral (Uorks);
Central Public Works Department,
Nirman Bhauan, Meu Delhi.

Z.Union of India through its
Secretary, Plinistry of Urban Development,
I'jirman Bhauan, Mew Delhi.

Applic ants

,, Respondents

... Applicants



V

-2-

3o Secratary, Union Public Saruice
Commission, Qnolpur House,
Shahjahan Road, iMau Delhi.

4. IXS & CCfTES Class ICd.R- .
Associa-cion through. Sh .A.K.Saraf,
Superintending EnQineer(Uigilanca),
Oe Ih i Centra 1 Cir cle'^W 11CPU3,
Seua Bhauan, Neu Delhij^^

5, CPUO Enginears Association, through
P.C.Bain, I.P.Bhauan, Neu Delhi.

(BY Advocate Shri P.H.Rarachandani,laarnad
senior counsel for the official
respondents)

(By Advocate Sh.n.K.Gupta, for. the private
respondents)

OA 2243/94

1.N. Laxmiah
S/0 Sh.N.Anjanaiah
D-90,Pushpanjali,
De Ih i-34.

2.G.N.Chakravarty,
S/G 3h.N.Chakrauarty,
B-188,Lok \/ihar,DBlhi-34

3.S.S.Ojha
S/0 Sh.Wangal Ojha
A/35,Lok Uihar,
Da Ih i-34

4.S«Kumatssan
S/O Late K.5. Pillai,
Superintending Eng inear (Hqs.)
0/0 The Chief Eng inear
South Zone-I, 140,narshall Road,
Egmoreh, Madras.

5. G.Venkatachalam
S/O T .U .Gou indasuamy
Superintending Enginesr (Hqs.)
O/O tne Chief Enginear
South Zone-1,140,Marsha 11 Road,
E gmoreh,Madras.

(None for the applicants )

Us.

1. Union of India through its Secretary,
Ministry of Urban Development,
Nirraan Bl^'auan, Neu Delhi-11.

2. Diracto/ (in^sral(lJorks),
Central Public uorks Department,
Nirraan Bhauan, iNeu Jelni-11

(By Advocate Shri
senior counsel)

/

P . ri .Ramcnandan i, learned

Respondent^

. ..Applicants

Re spondents



y

<r

-3-

0 R D £ R (ORAL)

(Hon'ble Smt.Lakahmi Suaminathan, rieiub8r(3)

US are inforined that RA 55/93 in OA 1765/92 has

already bean disposed of. In the Tribunal's order dated

14.10.98 it is noted that Shri 5.W-Garg, learned counsel for

the applicants had submitted that the applicants have not

contacted hira for the last several months and ha did not know

uhathar they would like to pursue these cases or not, Tharaafter

on 30.10 . 98 us note that Shri R.Vankatararaani, learnsd senior

counsel had appeared for the applicants and today none has '

appeared for the applicants even on the second call.

2. In the above circumstances, it appears that the

applicants are not interested in pursuing the asttar in

respect of the aforesaid two OAs and connected RA 2152/9?

in RA 55/93 in OA 1765/92 • Accordingly OAs 1071/94, 2243/94;

and PIA 2152/97 in RA 55/93 in OA 1765/92 are dismissed fpt

default and non-prosecution.

3, Lat a copy of this order be placed in OA 2243/94 shd

RA 55/93 in OA 1765/92.

sk

uthukumar)
Rember (A)

L9

(Smt.Lakshrai StttminattiafTj
Re mce r (3)


